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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI

Original Application No. 171 of 2026

In
Mayank Gupta K L2,
Applicant
Vs.
State of Uttarakhand & Ors.
Respondent(s)

RESPONSE AFFIDAVIT ON BEHALF OF MEMBER SECRETARY,
UTTARAKHAND POLLUTION CONTROL BOARD
(RESPONDENT NO.3)

AFFIDAVIT of Dr. Parag Madhukar Dhakate,
aged about 51 years S/o MB Dhakate Presently
posted as Member Secretary, Uttarakhand
Pollution Control Board, Uttarakhand.

Deponent

I, the above-named deponent does hereby solemnly affirm and state on oath

as under: -

1. That the deponent is presently posted as the Member Secretary,
Uttarakhand Pollution Control Board and as such is fully conversant with
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the facts of the case and is competent to sign and swear the instant
affidavit.

. That the above-mentioned matter was listed for hearing on 30.03.2026
wherein the Hon’ble National Green Tribunal was pleased to issue the

following directions: -

6. In view of the averments in the application, we consider it
appropriate to have response of (1) State of Uttarakhand through
Secretary, Environment, Forest and Climate Change, Government of
Uttarakhand; (2) District Magistrate, Nainital and; (3) Uttarakhand
State Pollution Control Board through Member Secretary and (4) M/s
ABN Sarovar Portico Jim Corbett located at Khasra No. 284, Village,
Dikuli, Ramnagar, Nanital, Uttrakhand through its Manager who are

impleaded as respondents no. 1 to 4.

. It is respectfully submitted that earlier, the Uttarakhand Pollution Control
Board issued a Show Cause Notice dated 24.02.2026 to M/s ABN
Sarovar Portico (hereinafter referred to as “the said unit”), requiring it to
show cause why the said unit should not be ordered to be closed and as to
why environmental compensation should not be imposed. In this
connection, a copy of the Show Cause Notice dated 24.02.2026 is being

marked and filed as Annexure no.1 to this affidavit.

. That the Member Secretary, Uttarakhand Pollution Control Board vide
letter dated 16.04.2026, directed the Regional Officer, Uttarakhand
Pollution Control Board, Dehradun to inspect the unit and submit a

report. In this connection, a copy of the letter dated 16.04.2026 is-being

*

marked and filed as Annexure no.2 to this affidavit. . . 3
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5. That M/s ABN Sarovar Portico submitted its representation dated
20.04.2026 to the Member Secretary, Uttarakhand Pollution Control
Board wherein the said unit submitted its compliance in response to the
complaint raised on public grievance portal of NGT Tribunal. In this
connection, a copy of the representation dated 20.04.2026 is being

marked and filed as Annexure no.3 to this affidavit.

6. That the Regional Officer, Uttarakhand Pollution Control Board,
Dehradun, vide letter dated 25.04.2026 informed the Member Secretary,
Uttarakhand Pollution Control Board that a site inspection of the said unit
(M/s ABN Sarovar Portico) was conducted on 01.04.2026 and as per the
report, the said unit was found to be complying with the conditions
mentioned in the Show Cause Notice. The letter further recommends
imposition of environmental compensation upon the said unit and
revocation of the Show Cause Notice. Based on the factors provided in
the report, the environmental compensation has been calculated for the
period from the date of receipt of the complaint i.e. 03.01.2026 to the date
of submission of the compliance report by the unit i.e. 10.03.2026,
totaling 67 days, at the rate of Rs.100/- per day.

In this connection, a copy of the letter dated 25.04.2026 along with the
inspection report is being marked and filed as Annexure no.4 to this
affidavit.

7. That it is respectfully submitted that the inspection report is presently
under scrutiny and appropriate action shall be taken by the Board in
accordance with law upon due examination of the same.

8. That the deponent is a responsible Government servant having the highest

regard for the Hon’ble Tribunal and orders passed by them. The deponent

has always made his sincerest efforts to carry ou orders passed by

AR
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this Hon’ble Tribunal in its letter and spirit and shall continue to do so in

the future. M‘
Or. Parag MadREROPHMk ate
Member Secretary
“itarakhand Pollution Control Board
Verification: -
Verified at Dehradun on the %t day of ..[/.... 2026, that the contents of

the response affidavit are true and correct to the best of my knowledge and
belief based on the official record and nothing is false, and no material has

been concealed therein.
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PCB-3202(216)/1/2026-21-DEPT-PCB I7255062/2026
— HEAD OFFICE
ey \ 7 © Uttarakhand Pollution Control Board
T 5.“ Ll F E “Gaura Devi Paryavaran Bhawan”
“‘. > / Lifestyle For 46B, IT Park, Sahastradhara Road, Dehra Dun
-l 4 Environment  E-mail : msukpcb@yahoo.com, Phone No-0135-2607092
UKPCB/HO/C&M/K-216 Date: 02.2026

Speed Post

To,

M/s ABN Sarovar Portico

(Formerly Wild Exotica, A Unit of Abhinik Collection Pvt Ltd),

Village- Dhikuli, Tehsil- Ramnagar

Distt- Nainital
Directions under Section 33(A) of Water (Prevention and Control of Pollution) Act-
1974 and Section 31(A) of Air (Prevention and Control of Pollution) Act — 1981

WHEREAS, the Central Government has made the Water (Prevention and Control of
Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981; and vide
provisions of this Act every water/air polluting industry/unit/operation/process is required
to obtain consent to establish and consent to operate from the State Pollution Control
Board; and

WHEREAS, it is mandatory on the part of industry to obtain the prior consent of the Board
to establish/operate/process an industrial plant under Section-25 of the Water (Prevention
and Control of Pollution) Act, 1974;

WHEREAS, it is mandatory on the part of industry to obtain the prior consent of the Board
to establish/operate/process an industrial plant under Section-21 of the Air (Prevention
and Control of Pollution) Act, 1981;

WHEREAS, the unit fall under orange category as per board order for industries
classification vide letter no. 03.03.2025.

WHEREAS, in context of the public complaint received against M/s ABN Sarovar Portico
(Formaly Wild Exotica, A Unit of Abhinik Collection Pvt Ltd), Village Dhikuli, Tehsil-
Ramnagar, District Nainital, inspection of the Unit was carried out by the officials of
Regional Office, Haldwani of this Board in the presence of Mr. Vivek Shrivastava, the unit
representative, on dated 05.01.2026 and made following observations:

1. The resort has 65 rooms, 01 restaurants, and 01 hall. The resort is listed in the orange
category under the small-scale non-industrial category.

2. The unit has received Consent to Operate from the State Board valid till 31.03.2030.

3. For treatment of domestic effluent generated from the unit, STP of 30 KLD capacity
is installed in the unit premises. During inspection, the effluent treatment plant was not
found to be operating properly, effluent sample was collected from its final disposal
point and analyzed in the Board lab, the analysis report was found to be not as per the
standards. Laundry was found to be installed in the unit for washing, drying etc. ETP
has not been installed by the unit for treatment of effluent generated from the laundry.

4. Water supply to the unit is provided through the Uttarakhand Jal Sansthan. The unit
has not received a no objection certificate from the Central Ground Water Authority.

Clean Environment and Healthy Life Style
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PCB-3202(216)/1/2026-21-DEPT-PCB

5.

Two acoustic DG sets, with capacities of 380 kVA and 125 kVA, are installed on the
unit premises. According to the unit representative, these DG sets are used only in the
event of a power outage.

. During the inspection, the unit representative informed that the domestic solid waste

generated from the unit is segregated and organic and inorganic solid waste is collected
and disposed of through a local vendor, whereas the unit representative did not submit
any documents in this regard.

AS SUCH, it is evident from the above observations that the Unit has violated the provisions
of Water (Prevention and Control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act, 1981 as amended thereafter; and

NOW THEREFORE, in exercise of the power conferred under Section 33(A) of the
Water (Prevention and Control of Pollution), Act-1974 and Section 31(A) of the Air
(Prevention and Control of Pollution) Act-1981 as amended with approval of the
competent authority of the Board, you are hereby directed:

1.

To show cause within 30 days of time from issue of this notice to the undersigned,
why the unit not be closed down under the provisions of above acts and
concerned authorities be directed to discontinue your power and water supply.
To show cause as to why Environmental Compensation of Rs 1500/day in
compliance of order of the hon’ble NGT in the matter of OA no 593/2017 and
subsequent decision and procedure adopted by the state board in its 23" board
meeting, be not imposed against the unit till compliance.

Digitally signed by

®

1/255062/2026

PARAG MADHUKAR DHAKATE
Date: 24-02-2026 16:00:47

(Dr. Parag Madhukar Dhakate)
Member Secretary

UKPCB/HO/C&M/K-216/2026 Dated as above

Copy to:

1. District Magistrate, Nainital for kind information please.

2. Unit Head (Kumaon Region), UKPCB, HQ, Dehradun for kind
information please.

3. Regional Officer, Uttarakhand Pollution Control Board, Haldwani for
information and necessary compliance.

4. Guard File.

Member Secretary

o ‘=

e e ———— e e s e S
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117 Annexure-3

To, Date: 20.04.2026
The Member Secretary
Uttarakhand State Pollution Control Board

Uttarakhand Poliuticn Caondro
B il Paryavaran Bhawan™ I‘éL:ryNo_.._ 30"‘ kot
46-IT Park, Sahastradhara Road, Dehradun Date_____ 25 [4.[.2,6'

Uttarakhand

Subject : Preliminary response against the order passed by Hon’ble
NGT Principal Bench, New Delhi in the original application No.
171/ 2026 Mayank Gupta V/s State of Uttarakhand & others
(M/s ABN Sarovar Portico Jim Corbett - Respondent No. - 4.

v

Respected Sir,

With reference order passed by the Hon’ble Nafional_ Green
Tribunai Principal Bench, New Delhi on dated 30.03.2026. A preliminary
response be present on behalf of Respondent No.-4, has made against
the complaint raised on public grievance portal of NGT tribunal on
109.10.2025 for your kind perusal with all related attachments:

EAE Complaint Compliance
lllegal Discharge and Water | The Hotel has established an efficient
| Pollution Sewage Treatment Plant (STP) system of

| 30 KLD to ensure that all sewage and
waste water are properly treated before
! discharge. (Bill, Testing Report, Drawing
L | j = are attached)
4’[/'2 vaeruse and Mismanagement | Water supply to the unit is provided
- of Groundwater through the Uttarakhand Jal Sansthan
and Permission letter through Irrigation
: ; Khand, Ramnagar for Lifting water from
Dhukuli Nehar for Commercial use. (Copy
; attached with two water connection bill)
3 |Inmmroper Solid Waste and Segregatlon of waste at source (dr;:amd_
 Plastic Waste Management wet waste). Tie-up with Waste Warriors
J . Society authorized by Zila Panchayat,
% | Nainital/Ramnagar for collection and
disposal. (Agreement Between ABN
Sarovar Portico with Waste Warriors
Society attached)

4 Non-Compliance with Air and | Two Acoustic DG sets, withregpacities of

‘ L)
@ L
x e
= 4% 224

|
\
[
|
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_ _Y"Noise Pollution norms 380 KVA and 125 KVA are installed on

the unit premises, these DG sets are
used only in the event of power outage.
- (DG Invoice, Service Report attached)

Lack of Environmental | The hotel has obtained consent to
Clearances Environmental | operate the unit form Regional Office,
Clearance (EC) or Consent to | Uttarakhand Pollution Control Board
Establish/Operate from SPCB valid upto 31.03.2030. (Copy attached)

Copy to:
Regional Officer, UKPCB Haldwani

10



“/ ., NOIDA TESTING LABORATORIES LLP

2/ :
o P B {A Government of India Approved Testing Laboratory) .
e Rl ‘ Yy : "(An ISO : 9001 :-2015, ISO 45001 : 2018 (OH&S) Certified & NABL Accredited Laboratory)
ks “:;:” e MoEF ‘CC (Ministry of Envxronment, Forest & Clnmale Chnnge) and U'PPCB Recogniud Lahoratory
U e S TR 4919313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369

TEST CERTIFICATE.

Issued To: M/s ABN Sarovar Portico Abhinik Report Code : WW-070226-015
Collections Pvt. Ltd. Test Report of : Waste Water
Discipline : Pollution & Environment
Address:  Near Post Office Dhikuli Ramnagar Service Request No  : NTL/SRF/02/26-02
Khasra No. 284, NH 309, Corbett, the Wild Crest Service Request Date 05/02/2026
Resort, Nainital- 244715, Uttarakhand Report Issue Date : 13/02/2026

SAMPLING & ANALYSIS DATA

" Sample Drawn On 06/02/2026
Sample Received On 06/02/2026
Sample Drawn By NTL Representative
Sample Description STP Outlet
Sample Quantity/Packing detail 1 It. Plastic Cane/Glass Bottle
Weather Conditions Normal
Analysis Duration 07/02/2026 to 13/02/2026
Sampling Procedure NTL/LAB/W-WATER/SOP-002
TEST RESULTS
S. No. | Parameter Test Method Results | Units Limits as per
CPCB norms
1 Ph (@ 25°C 1S:3025(Part-11) 7.57 - 5.5-9.0
2 Total Suspended Solids at 105°C 18:3025(Part-17) 14.0 mg/l 100.0
iz 3. Chemical Oxygen Demand (as O2) 1S:3025(Par1-58) 89.0 mg/l 2500
4. Biological Oxygen Demand 1S:3025(Part-44) 16.0 mg/l 30.0
(for 3 days at 27+1°C)
5. il & grease 18:3025(Part-39) BDL (<4.0) mg/l 10.0

Remarks: Test parameters coming in under limit, prescribe limits are given by MaLI‘ICcntral Pollution Control Board.

*Remarks: BDL- Below Detection Limit
Notes:
| The resulis groen above are reloted to the teved sample, as received & mentioned prramerers The cusiomer sked for the sbove tesis onfy
2 Responsibility of the Laborstory is limuted 10 the iaveiced smouni oaly
1 Thas test report will not be generated again, eiber whally of in part, without prior writicn permission of the labormiary
4 Tho tgst samples will be disposed off sfler two weeks Grom ihe date of issue of test repont, inless unnl specificd by ihe csiomer

_ i =
z|
R y Rr/!
QU s y
Yeven ¥
\ E-i(i 1\./
CHECKED BY AUTHORIZED SIGNATORY

Laboratory GT—2O Sector-117, Gautam Budh Nagar 201 301 (U. P)
. " Branch Office :
e "HARIDWAR | DEHRADUN | PUNE . :
: -man noida. laboratmy@gmail com | Website : www.noldalabs com . - -

11

G Scanned with OKEN Scanner



120 '
SIMA LABS o D tooas 21 =

SN LYY

Phono : +(91}{011) 43854300 i)
Sophisticated Industrial Materials  Email : roportsgsimatat com Bt .1
Analytic Labs Pwvt, Ltd. CIN No : U748950L1988PTC031785 R

(GOVT. APPROVED TESTING LABORATORIES) Website : www simalab nal | www simalat com A

i o AR

@f? TEST REPORT

4w

ULR : TC1122026200001498F

Party Code : AUKI22023 " REPORT NO. : SE0116006926/N
‘Issued lo ABN Sarovar Porlico *Customer Rel No. + NS
Khasra No, 284, 290, 201, NH-309, Jim Corbett  *Reference Date *NS
Ohikull, Ramnagar, Nalnital (Utlarakhand)-244715 . Date of Sampling : 150172026
Date of Received + 16/01/2026
Date of Issue : 23/01/2026

Slart Date of Analysis : 16/01/2026

Date of Completion 1 23/0172026
Environmenlal Condition : 25:2*C RH50:15%
Sample Conditicn : 0K

‘Sample Qly. 1Ll
SOP/Sampling Plan : SIMAJENVISOP024
Test Method Devialion  : NA

Sample Collectian : Sample Collected By Our
Rep. Mr. Ashwani Kr.

*Sample Name + Effluent Water (STP-Outlet)

e RESULTS OF ANALYSIS
Reference : EP Acl Standards

Sample Description  © Ona EMfiusat water sample from ouliel of STP wes collecled by us on 15/01/2026
8.No. | Test Parameters Units Rosults Limits Method
Chemical Parameter

1. |pH NA 762 551090 15.3025 (P-11)

2. [Total Suspended Solids mg/L 8 100 Max. 15:3025 (P-17)

3. [Chemical Oxygen Demand mg/L 32 250 Max. 15:3025 (P-58)

4. |Biochemical Oxygen Demand (3 mgiL 7 30 Max 15.3025 (P44)

days at 27°C) .

8. |Qil & Grease mgil. <3 10 Max, 15:3025 {(P-39)

8. [Total Phesphste mg/L 076 . S 50Max 15:3025 (P-31)

7. |Dissolved Oxygen (as DO) mgL 6.9 : NA 15:3025 (P-18)
Microblological Contaminants

8. |Faecal Cofform MPN/100 mi 63 NA APHA, 24th Edition,

~ [ 5 g 9221B4E:2023
Authorlzed Signatory
Anshul Gupta Pratibha Rawat Diwakar Jha
Romarks: 1 Trs Tew uamﬁ:::::{:iuw e Manager Miaro S-M Techaics) Environment
T e et v -

G mmudﬂualwuhauw afler org

ves!, Parshoble sampies (Oter fhan & Cosmatics) will b deet) R

1:ummunununuhuﬂIndnmy-:d\rnﬂndmmduudlm&mvutu?mmtl“ "r'dlﬁl""Dﬂ@ ji g.‘@
. BUA Lebe v uuuumh?ddwmlunmmwmmw.mnmmtfmmwurw:

8 EBAA Lots et Lig will oriaise o Coirmcim sction
. b T e e np:'wpatyg:rudwduunqnunm-budwmtmh i
10, Dupicatig Copy wil be (43U on chargeatia basis

11 3844 Stanes for ; Sopfalcated Indssidn Mzansis Anavplic
Indicates deiais Provded by the cuslomer
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21 Address . AT, Mayapud Industsial Area,
SIMA LAB P M Dot - 115064
Phone : +(01)4011) 43854300
Sophisticated Industrial Materlals  gman  : reportsggaimalat eom

Analytic Labs Pvt, Ltd. CIN No @ U746900L1960PTCO31785
(GOVT. APPROVED 1ESTING LADURATORIES) Wobsite | www simalab nal | wew simalob com
W T
2 : |7'
M| “§ TEST REPORT
- ULR : TC1122026200001408F
Party Codu D AUK22023 e REPORT NO. : SE0116003026/N
NA - Not Applicable
Note :- Cuslomer asked for the above losts only. The above tostod poromelars mests (he requirement of EP Act Slandard
} —- End of Test Report -—
|
|

| Authorized Signatory
————
Anshul Gupta Protibha Rawat Diwakar tha
1
! Reviewed By Tech. Manager Micro G.M Technical Enviconment
Romaiks. 1 Tha Test flapon @ nos vl wihoul 8 hologra
Ilmmtmrﬁmwlyhhmmmlummﬂul Cndonement of provcts i ned o mioned (ur Imged Poge 202
3 Lty of [ebormiony st kitwied 12 019 ivoited mmoure oty Any dapiin orieng ol of D repnr| kel Lo subyect 1o Calni pradiction anly Vs
4 Tha Tesl Raport @ nod io be roproduced wholly o 1 part s erdonca n i Cour of aw wilhiinag wrifton pommabun kum §/NA Labe Pl Ly
5 N Tt Papont o wutt noy be usod whvily or 0 part in Gy Bitverl sug isedm w el wioten porndesion kom S8 Lobe Pl Lid
& Vi sarrpleds) of Drugs & Cosmwies wi ba dosroyed o £na year, ['erikhubile sneydes (Oiher Ban Crugs & Commatios) will be destioyed wher 7 day [5] Vﬁ‘g@
mmmhm-lumwwﬂmlﬂmﬂmnmdmd!uawluwmmwn A, . —@
T OBAA Lok 't Lint wil ok e hakd tmagrabi fr 0 musien ikt of sy proiocopsed, forped and o vl prasecied best raperts ;, 4
| B BIA st Pt 140wl 0w ds &l (e iove (i we e O PuliTy 1 Cade O By Esospaniy senpks losiad by SR Laby | LK =
‘ P 1 loting chivges wil m applcatin i Coss N 18ulE &s i oicdie ’ _ " :’I’f{‘;&
0 Dupleabin copy wil b I58ued 0n Ohargeable bosss E)S!HE'
104 Bancs kv Eoprancaied Incusingl Melwials Aralyb e
&g

Indicales delalls provided by the cuslomer
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Waste Warriors Society
Lpwengds Colaeiy, Chorpas o lamnggar

Hamstal Ungrakbained 244705

No 26 04AWWCCOT Date. 17th Aptil, 2026

Congral Manaqer

ABN Sarevar Porico Hotel
Mukaik, :.!‘Hl\.ﬂ‘i\n CNatrtal
Litarakhand - 24475

Supjaat lnatiation of Dry and Wet Waste Collection Services by Paryavaran Sakhis of Corbett waththe
suppart of Waste Warriors Society.

Dear Sir,

Waste Warnors Society sincerely acknowledges and appreciates the commitment shown by AB
Zstovar Portico Hotel, Dhikuli, Ramnagar (Nainital), Uttarakhand - 244715, towards promoting a
cieaner and more sustainable environment.

e ate pleased to inform you that the Paryavaran Sakhis of Corbett, with the support of Waste
. Warnors Scciety, Project Corbett, Chorpani, Ramnagar (Nainital), will be initiating the c.oﬂecuon of
¢y 2nd wet waste from your premises. The service commenced from 18th April 2026, subject 1o final

¢ perational readiness and mutual coordination

o collccted waste will be transported to the Material Recovery Facility {MRF) at Himmatpur
Denyal. established by Zila Panchayat Nainital and operated by Waste Warriors Society, where waste
w1l be systematically segregated and forwarded to authorized recyclers and processors for
ofvironmentally responsible management.

ve tnank you for choosing our corvices and for your commitment to responsible waste
management. All operational aspects shall be governed as per the mutually agreed Mol /
Agreement batween both parties.

vie 1nax forward to warking tegether towards maintaining a cleaner environment and promaoting
<Letainable practices in the Corbett landscape.

WA D
VR
@(coreeTT)m
a
/! ‘b.??‘

Thiariv you for your cooperation.

ninnerel

\ : ‘ti'/

& ‘;‘n/ ‘\\1{ "f’
MitaTTtowat ., W o
Project Manager s

Waste Warnors Society

Waste Warnors is registered under the Societies Registration Act 1860 (India) - Number 62120182019
Registered Address: 24 Pritam Road, Dalanwala, Dehradun, 248001
Website: www wastewamiors org
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Tax Invoice

0

~ Cantillon Service invoice No. " e-Way Bill No.| Dated
. harcilly Road, Old LT .1 Gounjajali Uttar | CS/HLD/24-25/02 5-Apr-24
tis I aldhwerri {Nsimatal) T Mode/Terms of Payment
GHTINANN 0SDIFPPKO107F12Z8 R g
Dhade Nowne @ Ultarakband, Caodo @ 05
Cunlact 2919758847676 , BA49897346 [Rolerence No. & Dale. Other Relerences
, Mol ::.nrrvmruru_llm.‘rwuos@gmnll.cnm :
orragnee {(Shep Lo
Dated
ABHINIK COLLECTIONS PRIVATE LIMITED RS e e e
KUABA NO. 284 200,291, NH 309, The Wild Crest
Resort, Corbett, DISTT, NAINITAL-244715 Dispalch Doc No. Delivery Note Date
GSHINUIN DHAAYCA0A31C121
sate N i Ultarakhand, Code : 05 Dispalched through Desltination
Prviyess (1l k)
ABHINIK COLLF CTIONS PRIVATE LIMITED Oalivo
VKEIASA NO 282 290,201, NI 309, The Wild Crest Torms of Defivory
oot Corbetl, HSTT, NAINITAL-244715
GHTINANN OHAAYCADA31C121
Markes Nome Ultarakhand, Coda : 05
(R BT il Sty Uttarakhand
Si ' Dusenplion of Goods HSN/SAC [ Quantity Rate per Amount
I 11000156 GENERATING_SET-SDS SDSILMP 380 KVA |85021310 |1.00 NO'S | 25,00,000.00|NO'S|  25,00,000.00
(VA 1304 Y 8 " GERCRATNGG SET *
St Nt iy
SHENQ) - CUA0R201002195
B NO o 111 20000898
CGST TAX 9% 9% 2,25,000.00
SGSTTAX 9% 9% 2,25,000.00
" Tolal [1.00NO'S ¥ 29,50,000.00
U ':;!.m;‘;mm' {n .'.'u!b".)r . - E.&0OE
N Twenty Nine Lakh Fifty Thousand Only
e HENISAG Taxabie CGST SGSTIUTGST Total
.| value | Rato | Amount | Rate [  Amount | Tax Amount
f e 29,00,00000] 9% 2,25.000.00] 9%]| 2,25,000.00( 4,50,000.60
o “Total| 25,00,000.00, 2,25,000.00 2,25,000.00]4,50,000.00
Auniount (i wored: INR Four Lakh Fifty Thousand Only '
Company's Bank Details
Bank Name : UNION BANK OF INDIA
Alc No. : 510101006160475
Branch & IFS Code : GOUJAJALI BICHLI & UBIN0930938
‘ for Cantillon Service
slone it e o couce shows the aclual price of the
enned aod Sl all particulars are true and correct. Authorised Signalory

This 1s a Compuler Generated Invoice

25
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Tax Invoice
Original Tax Invoice

Ipat Jay.Power Selutions Private
Limited (Formerly Known As
Cummins Sales & Service

Privale Limited)

Authonred Realer For Cummins

an Liewded)

L R [THS

S RAINITAL ROAD, AVAS
NKAS COLCNI, Rudrapur.
«hand, in Code- 263153

Litte
Phone 918191001840
£ |

Ml

uniiN
AN No
Stilutery Tax Info

parls utigesspl m

CING U2919CDL2012PTC230162
0SAAECCOR20H1ZW
AAECCG820H

invaice No : OPJRU2526000802 Payment Mode : \
invaice Date . 13-08-2025 Payment Due |
Date : |
Customer PO Rel. | ADVANCE PAYMENT / Supplier Code : |9 |
No: 12-08.2025 ;
Customer PO Date : |
Sale Orcer No: S0-PJ-RU-2526-00348 - N,
Sale Order Date 13-08-2025 "
E£SN Na. (241393908
ESN Madel :

I Way 81

"IN Number

9dD319aB4e625a647(fe7 Tbo6c17000644360(00470 10455516c0d93e7b8a

| Shipping Instructions

[custamer Bill to Customer Ship to Customer Detalls einvoice OR Code
f’:" <IN :‘ L r: ~ ‘ .o\.‘ e
i‘»d;vf:ll): LEI?\IIH—(J“T?:':S ABHINIK St zsed o Ry r;xfls.ezm‘-"@\
lwit Ceer Resont [COLLECTIONS Customer 1D | ACR#B45704 -7.3%7;¢pxr”i(; i
e . 1IN A AMITE v ld to 2 H
ARAKHAND, KHASA PRI "":TL EI\ l,I!_[{D Centact Name DINESH JOSH! Lxy n ‘?}:‘,M
NO 282290 799 NH The: Witd Crest Resor 43 &
1469 Corbett. Ram Nagar |UTTARAKHAND, Centact Nynber | 5375833860 L
i W e o —
Ut wakband, 284,200,201, NH 309, |Emallid hance mpjcabniolen.
n““ll N Corbet:, Ram Nagar | Account Alias
B AT Nantal 244715
( .(.;I‘l.nClZI Uttarakhand,
GSTIN -
i
1: r'e : Shin lo State |
forailh el Uttarakbane
kst State Code
Item Details
e tem Npens vt Teemiet e [ v T roptien [IASAAC ] U | Lot [Uwet Frive (B3| Votol Amt [ Set Tavoide Ami €A1 Tor Amt[ SOAT Yot aimt | Torad basme » st |
I‘ =T . a3 Ty
1 ~pnase V&
i 25139 .::,?;:: ca1718 |1 60| Cuen 292000| %0000 290 00} 267 33 (3 39%)| b i

Authorized Signatory
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AT
l l [ L1 ]
torsd 7900 03 790 69 8109 M0 3433 06
Declaration § Taxes Amount
Amt |2.900 00
Terms and Condilions Tt Som
Tctal Discount 000
1 Please ensure to use Cummins Genuine spare parts & recommended oils during all services offAmt
YOU enging Total Taxable
?. Prces are ex-works dealership, Amt 290000
3 :x;.ccgr‘sdzzisub,ec\ 1o change without any prior nolice. (a) Prices ruling cn the date of supply will 1CST Tax Amt 200
¥ ged. . .
4, Wartanty: As per Cumming norms, CGST Tax Aml 261.00
3. Payment -1C0% Advance along with the order. SGST Tax Amt 261.00
6. Marine insurance policy no as 2002/160560471/00/000, 0.00
™) . ed & Tes Amt 5
7. Interest @18 % p.a. will be payable extra on delayed paymenls as per agreed lems
* concitions Total Tax Ami 52200

8. Please pay to the authorzed company's employee ageinst receipt only. We would not be hable (3= B s count
fer any payment made wihout receipl. . Amount

0 Cummins sales & Service is registered under MSME. Registration No. is DL10ECO10400. = =8 500

We hereby declare that though our aggregale tumover in any preceding financial year from ound

2017-18 orwards is more than the Bggregale turnover noufied under sub-rule (4) of rule 48, we

are not required to prepare an invoice i terms of the provisions of the said sub-rule.

11. GST Remarks-Tax payable on Reverse Charge: NO

12. Registered office: DPTO0S. Prime Tower, F-79-80, Okhla Industrial Area, Phase-l, New
Delhi-110020 :

13. Corporate Office. B-69, Sector-63, Gautam Budh Nagar, Noida, UP, Pin Code-201301

14 Mote:- Our Warchouse address has changed to Plol-B, No-92, Sector67, Gautam Budh - G
Nagar, Noida (UP) Pin Code-201301. Please place the orders to new Total Am :
address only.

1% Bank Details- HOFC Bank, Okhla Phase-1l, AIC No: 03370310000092. IFSC Code:
HOFC0000337. Account Type: Currenl Account

16. With effect from 21st April, 2025 CUMMINS SALES & SERVICE PVT LTD. is
renamed as PAL JAY POWER SOLUTIONS PRIVATE LIMITED

009

=

Amount in words : Three Thousand Four Hundred and Twenty Two Rupees Only

Additional Remarks
PAYMENT ADVANCE RECD ! CREDIT APPROVED BY MAIL / 12-08-2025

{'C.,Jm‘lm'ls Logo 15 the regrstered lrademark of Cummins Inc. USA and  |Pre-authentcated for Pal Jay  (For Pal Jay Power

Ithe Authorized Dealer/ Distnibulons permitted to use the name Power Solutions Private Solutions Privale Limiled
["Cummins® and *Cummins Logo™ under the Dealership/ Distributorship [Limded (Formerly Known As  [(Formerly Known As
Agreement exaculed with Cummins India Limited on Principal to Cummins Sales & Service - [Cummins Sales & Service i
Prncpal tass', Private Limited) Private Limiled) |

Customer/Recelver Signature Authorized Signatory

Pented By Sanjeev Saxena Printed Date :13-08-2025

Authorized Signatory

—
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REGLONAL OFFICE

¥ Uttarakhand Pollution Control Board
y AWAS VIKAS COLONY, HALDWANI, NAINITAL (Uttarakhand)
— Fhane 1 08916 221802, . Fay (08936-22841K Wels ¢ wove suepp bk praen. Fomabl ¢ ro Balidsnnia gqu«l-m
l:m'(:n.*iu)1tr(_r<m-w.2q¢uzs/ 3L ~ |65 naw:a?vé,‘u’/gf
To,

M/s ABN Sarovar Portico (Farmaly Wild Exotica
A Unit of Abhinik Collection Pyvt. L)
Vill- Dhikuli, Tehsil- Ramnagar
Dist- Nainital

Consolidated  Consent to Operate and

. y . CCA
Authorization hereinafter ceferred fo o as the €
(Consoliduied  Consent &

anthorization) (I’rcshflicnL-\\-;:I)Real‘l'“c“'i"“”""p"ms‘mnl). .m:";;'
Section-2% of the “Water (Prevention & Control of Pollution) Act, 19747 and under Sccilu_nu-
of the “ A (Prevention & Control of Pollution) Acl 19817 and Authorization under “Rule-3 lf'r
the “The Hazardous and  other Wasle (Management and Tran Boundary Maovement) Rules.
2016 notified under “Environment (Protection) Act, 1986 as applicable (1o be

Referred nercinafier as Water Act, Air Act and W Rules Lcs_f‘k‘_l{!_i_"_ﬁ ).

| . i #
! Consent No- smuvz/wfj.‘-j/é.s/az /_)Q 71/ nam:@_mmnzs ‘—I
CCA s he by aranted to M/s ARN Sarovar Portica (I~'uru|£t|y Wild Exotica (A Unitof Ab-hiuik )
Collection I‘"\'tt Ltd.) Vill-Dhikuli, Tehsil Ramuoagar, Dist- Nainital. Subject to the provisions of
the Water Act. Air Actand W Rules and the orders that may be made further and subjecet to follo
wing ters and conditions - i ‘
| This CCA is granted for a period upto up to 3170372030 and valid for Hotel of following rooms
with Capital Jnvestment / Net Assets Value under U5 Crore to 50 Crore.

S

Last CCA ur CTO f Present CCA (Fresh/ Renewal!
NO. Reapplication/ Expansion/Amendment)
i Product Quantity Product Quantity
' i, (Per Manth) (Per Month)
Y | Rooms 63 Rooms 65
3. 17 Restaurant ] Restanrant o %
- 2. 5|;Eciﬁc Conditions under Water Act:

()T he daily quantity of cffluent generation/discharge {(KLID):-

i Lot CCA or CTE Present CCA (Fresh)
'= Trade ? NIL . * NIL
] EfNuent o el s TR
Sewage | 25 KLD 25 KLD
, s T I S, =Y
(i) Il—l_lll. Effuent Treatment and Disposabi. o GNHL o
(in) Sewage Treaiment and disposal: The applicant shall provide comprehensiv

i ‘ 4 ¢ STP as is required with
reference (o influent quantily and quality. In case of stoppage of functioning of STP production has to be

copped immedintely and this Bodrd has 1o be intimated by fax/phone/emall with a report in this STP
regard 1o be dispatched immediately. - ’

(vi Ihe treated sewage shall be reuse In gardening and the sume shall be maintnined continu ously 50 s to achieve
the quality of the treated eMuent to the following standurds within five years from the date of notification
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11, The suthorization is g

v

-,\1”"” I— -

Standarg

(_::S‘l_:a‘i{i i

S ) |‘!| - ,; Not more than k1L ] ‘Z:&ﬂ_ T
-‘ | -»m”,(.mg-’!.) { Nof more than 100 f_.__j".“_"’._ :
: TSS (mpl ) !L — = i <1000 T

T Cahih - W
T Veeal Coliform (MIPN T ml
r Alr Acki-
following foel am
wired sith reference

) install 2t
{t

Conditions unide
Vhe appicant shall use
control equipment as 1§ 1y

comprehensive control system COnSisiy,
, generation of cmissions and umm{:‘\:'

level of pollotants to the following seng,

maintain the same c}\_qltinumwl) SO a8 lu' :.wiarw\c the i [ I':miﬁ.‘ﬁml g
& Stack attached ? Sliu‘k l_;'.l“'l:’r Baiviir. | £ ontivl Slandqr::‘
b IR 1 M L T U
o e Acoustic As Per i)
I. | DG Set (380 ) ‘ ( Enclosure with
KVAxI) ! ! ‘ Stack |
”z 4 DG Set | » | usD i : l’ -- ?énmric itl a——
! el : i ! Enclosure with
i ( 123 RVA) i ‘ ! Stack - o
. | . . =" ‘tian fas o b

| SOPSROERSET) Fss

In case of stoppage of functioning of air pollution contral equipnient. produc .
stopped immediately and thix Board has 1o be intimated hy fuc/phone/email witl a report in this
regerd to be dispatched immediciely,

Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as s required for meeting the ambient noise standards for night and day time as
prescribed for respeetive areas/zones (Industrial, Commercial, Residential, Silence) whuch are as

Iv. J"he authorization shall be i

follows :

.‘iland:!_l"ds Industrial Area _('.'_l_l_spﬂnlc_rc‘_i;li‘&'g 7ii?;ithl;-ii:lvlT\.I'l:;l_ Silence Zone

lf..:.r f\lg{ll l.)n.\ Night Day | a'\'igiit 2. I_)';;)' bl\;:h—( [*)-.\—T Nieht

Fime in | time time lime | fime time time lil‘ll‘t | Hh '
Al (B ] N W | = 1 55 | 45 | 50 ; :?;___

Conditions under HW Rules:-
Number of amhorization and date of jssye -

The '"’Olcl Manager of my ABN Surovar p
Abhinik Collectioy Pyi, Ltd.) Vill-Dhikuf; .
grated an authorizalion | :

ranted 1o
hazardouys wastes o

. .
¢ rules r"”hcllmeh ‘o : itions s

[SRe] g i “118 in force unge |

4 C‘llEgu'ry - e B

| Sehedyle g Quantity of Waste Tor i
LR 5 _:‘,ﬂ,m“h._“ “"”""'lmuuu is 1 _
L] Sehedile g2 * belng issueq

30

crate a facility for gene

e (MT4)

L e

.,Ur_llcu (I-‘nrmnl.}', Wild Exotica (A Unit of
; Tehsil- R
U Operate a facility for ¢o) leetion

Amuagar, Dist- Nainital. is here b
1 and storage of Hazardous wastes.
ration, collection and storage of

ated be :
low and such conditions as may be

invi ) .
ronment (Protection) Act, 1986,

e wrv——.

hich Mode of Disposal |

[oTPe———

T .
. Reeyelabye
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Ferms snd conditions of authorizntion:

The autharization shall comply with the provisions of the Enviranment (Protection) Act,
1986, and the rules made there under

i e authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCHAPCC,

. The person authorized shall not rent, lend. scll, transfer or atherwise transpart the hazardous
wastes without obtaining prior permssion of the SPCPCC.

i Any unauthonized changes i peconnel, cquipnient as working conditions #s mentioned in the
appheation by the person authorzed shall constitule @ breach of his authorization

\ It is the duty of the authonized person (0 take proos permission of the SPCBPCC 1o close
down the faciiiy.

Vi An .'\ppiicaliun'[n; e renewal of an authorization shall be made as laid down under thiee
rules.

vil Any other conditions for compliance as per the Guidelines issued by the MokF or CPCH.

6 This CCA is valid only for Rooms- 65, Restaurant- .

¢ ompulsory documents (o be submitted by the Industry/Unit:-

(11 nnual return in Form-4 and Waste Disposal Manifest in Form-10 under HW Rules and Third
arty Audit Report

{iih Lavironment Statement in Form-Y of Environment (I'rotection) Rules, 1986

(i Ouarterly compliance report of the CCA., photograph of STI/APCs/Waste Storage Ared.

§. 1 nit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.

9 ompeient Authority reserves the right to change/modify/add any time any condition of this CCA.

10 Uit has 1o comply with the other gencral conditions s annexed herewith. Non comphiance of any
provision of this CCA and provisions of the Waler Act, Air Act and HIW Rules will results in legal
tion under the aforesaid Acts and Rules.

r.u!

oS |oS| ¥
Regional Officer
Copv 10: Member Sceretary, Uttarakhand Pollution Conirol Board, Dehradun for kind information
please, ‘
Regional Officer

31
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Uttarakhand
Simply Heaven!

Uttarakhand Tourism Development Board
Dopartment of Touremm, Covemment Of Utarskiand

e oo e Wi i e s D sl e D i b i -_.....1

il

This Is to certify that

Ms. Abn Sarovar Portico Formaly Wild Exotica Resart A Unit Of Abhinik Collection Pvt :1d
OwnerfPartner Name Abhinav Agarwal .
Yot Registered Room{a) 65 t ]

Certificate of Registration s |
S
|

Addross Dhikull - Ramnagar, Nainital : i

Has been registered as per Uttarakhand Tourlsm and Travel Trade _ |
Registration Rules-2014 (amendment 2016 ) under the category . i

Amaci e

Hotel,Motal/ Road Side Facilities, Resort, Guest/Tourist Rest House ;},

Certificxte No. UTTR/NAINITAL/D1-2022/008149 &2

* The Authenticlty of the certificate may be verified on yoww.utlarakhandteurism.gov.io

Tl WPe I PRSP TR VST PR A PR NOR E

Pt Deendayal Upadhaya Paryatan Bhawan Near ONGC Helipad Gachi Cantt §o,
Dehradun-248001(Uttarakhand) / :

e —— e R — A, i e . Y

e PEPRLL S a2l L2ty

— e e —————— - —

e g 3 Y T AL S, MY T S, T e £ i TR e B A T e e A e o] L -
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& Frte™
= IREvS WG FRiA 918
4 T R FTe, Fegr ()

A4
UKPCB Ph No- 05946-225618, 221532 Web Site-www.ueppcb.uk.gov.in

T JHUreal / SRONOTA,/ ) — 2.4];5 | 220-37% ﬁaia:—xio‘}}wc
Har 3,
W Wi wEey,

TS |

fd¥4— Direction Under Section 33(A) of Water (Prevention and Control of Pollution) Act-1974
and Section 31(A) of Air (Prevention and Control of Pollution) Act-1981 ey |

TR,

BN IRA fivs 9 [@e9 & wie Jaurie /ghoaio / HogvgorHo / d—216 faAid
24022026 B S BRICE # M/s ABN Sarovar Portico (Formaly Wild Exotica, A Unit of Abhinik
Collection Pvt Ltd), Village:-Dhikuli, Tehsil-Ramnagar Distt:-Nainital &T ®Ielid &1 f&7id 01.04.
2026 Y foa1 1| IrEAER 99 R iR altelfie & amima A Aol ¥ el 8, R
R T ¥ 65 Y, 01 XN d &fcl 01 & Warer foar o T & a0 e & SRe we
Iufie & fAwarer o ®fa vhodiodo @ sifc Swrare g | T v ax favefia far
¢ | fazersor airer AFel & 3wY R T |

3 mﬂﬂﬂ M/s ABN Sarovar Portico (Formaly Wild Exotica, A Unit of Abhinik
Collection Pvt Ltd), Village:-Dhikuli, Tehsil-Ramnagar Distt:-Nainital §RI ®RU qi Aifeq §
3t favgall &1 rgurer far o &1 81 95@w A i vedl & auR e W iy afigfi
IR f5d T o FRr ganeil few Rarw far Sim Sfea @vm

S.No | Factor Value
1 Pollution Index of Industrial Sector (PI) 20 (W)
2 Numbers of days of voilation (N) Rieraa wra &9 9 fafy 20 03.012026 | TI1RE &N S
Pl ITUEH AT T FE o A Ry Ro 10032026
W | gl feaw—67
3 A Factor in Rupees for EC (R) 100/-
4 Factor for Scale of operation (S) 0.5
5 Location Factor (LF) 1
6 Violation Factor (VF) 1.5
3cT: 3 AR 3AaYd DIIATS B |IeN Ud 2 |
Herdo—gaaR | LECD|
ﬂ w
954 e
(ergerr )
& afen

33
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ferdieror e

T A qEIE B FHih THa / Taosilo / WoTu0TH0 / F-216 FIF 24022026 B Sarert ¥ gawd
P! TN PR I A & 3FH ¥ M/s ABN Sarovar Portico (Formaly Wild Exotica, A Unit of Abhinik
Collection Pvt Ltd), Village:-Dhikuli, Tehsil-Ramnagar Distt:-Nainital &I feRlerr aNewEREal N fe&ois o1
042026 B @3 SR (37 e shareera) o SuRefty # v | fRgar Frderor e e 2
1. M/s ABN Sarovar Portico (Formaly Wild Exotica, A Unit of Abhinik Collection Pvt Ltd), Village:-
Dhikuli, Tehsil-Ramnagar Distt:-Nainital ¥ R 8, &% ¥ 65 oW 01 WeR= T 29 01
Wit/ defora 21 Rk R sl @ armtma el sift 3 amefea )
2. TOR PN A | el WeAl 31032030 TH WIS B |
3. 9% ¥ VG BN A1 B SOAE 3 SYAR 3 IS TRER F 30 PoTeA0L0 e o1 wwodofho wnfg
2| ST SR &1 ST IREHI /garg ANty ¥ ST o o @) Adaw & ke R yew
&1 Iorare TRER ¥ fRud o 7o WRER & aTeR S g3 @ urn T o hodiofo were  mr T,
foree aiftm freamer fg & SorETe T Taa R A% o o Rvafa fea T, R s W @
HTEY TR R | (FrE-01) TFR BN 30 PoveA00 & B 0800 F R P W 2, Pl &
AR $odhodio ¥ T SoETE WG T 8N & BRI el T Wi T o o W |
4. TOR H O Y ST T W 7 Rieid R ) [ B e ¥ 9 A 2| (Fee—02)
5. 301 TR ¥ & t@Red gaw Sovho ¥ 380 Podio0 T4 125 Dodogo & @ il @ 7 fred O
TG & Aoy Wt T | 3 IR B oER Socho Y @1 ST dad R AR W R A T
A frn e 2
6. e & R\ @ R g7 s v T 5 TER ¥ W BN T Wy O R #
TRV X Wifdeh T e S SR A T IR WM IR & 7R W PraRa R w2
(e 1e—03)

B‘Wﬁﬂ]’fﬂﬂ M/s ABN Sarovar Portico (Formaly Wild Excotica A Unit of Abhinik Collection Pvt Ltd),

Kh.No-284 Village:-Dhikuli, Tehsil-Ramnagar Distt:-Nainital g Tlf farfa sl wat @ e o o <&
2l mwwwmﬁmﬁmmmmwmmmmmmmm

e SR & wew FeE 2
S.No | Factor Value
1 Pollution Index of Industrial Sector (PI) 20 (W)
2 Numbers of days of voilation (N) Rrera wra a1 9t [ Ro 03.012026 | 3R g S
@1 AU AT TG A W A R Ro 10032026
% | B feaw—67
3 A Factor in Rupees for EC (R) 100/-
4 Factor for Scale of operation (S) 0.5
5 Location Factor (LF) 1
6 Violation Factor (VF) 1.5
e AR AT FRATE 8] WIeN WK & | ;1 ?6!
(arir fRig e )
HHEAD

syl =L
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REGIONAL LABORATORY

UTTARAKHAND POL14310N CONTROL BOARD
AWAS VIKAS COLONY HALDWANI, DISTRICT-NAINITAL

Phone: 05946-225618, Email id — ro.haldwani@gmail.com

( ‘CVlc)d@——y

A\ T4

Analysis Report on Industrial Effluent

Test report no: TE/HLD/01/2026-27 ' I
Name of Hotel/Resort: M/s ABN Sarovar Portico T
Vill-Dhikhuli, Tehsil-Ramnagar,District-Nainital 1
Sample Source ( STP/ETP/ any other specify ): | S.T.P 1|
Sampling point: Final Outlet after STP. = il
Type of sample: Grab/Composite/Integrated: Grab }
Sample collected by: Yogesh Singhnﬁ;\-v‘a—((ﬁl_\_)— - ) o
Quantity & Packing: 02 Lw-HDPE ‘|
(HDPE/LDPE/P/G/Any Other): :
: . S NS S S—)
Date of sample collection: 01.04.2026 ;
Date of sample receipt in the laboratory: 01.04.2026 . ,
Date of issue of report: 08.04.2026 a 4!
S.No. | Parameters Results | Standards Test Method Unit
1. | Colour Colourless - Visual Colourless as far as
practicable.
2. | Odour Odourless - Sensory Odourless as far as
. practicable.
3.[pH 7.15 6.59.0 | APHA 4500 H B: - !
ElectrometricMethod |
4. | Total Suspended 88 <100 APHA 2540 D mg/1
Solids Total Suspended Solids
Dried at 103-105°C S
5. | Total Dissolved 936 . APHA 2540 C: Total my/| !
Solids Dissolved Solids Dried :
. at180°C =
6. | Biochemical 28 30 IS 3025 (Part44) mg/l |
Oxygen Demand Azide Modification. 1]
7. | Chemical 200 <250 IS 3025 (Part 58): 2023, mg/! '
Oxygen Demand Open Reflux Method. . .
% o
Anllysed by: hecked by: Counter Sign: :
Scientific Assistant Scientific Officer Regional Officer

tl‘ti*t-tlitwtttiilii**tii**t.tiEnd orTe’t Repul-|*iiitttiitiiiiitiiitﬁ*ink*ilt ol

Note.l‘ The results in the Test Report relate only to the items tested.
2. The Test Report pertains to the sample as received in lab.
3. Report shall not be reproduced without approval of laboratory.
4. Sample will be retained for vnly 10 days after issuing the report.
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T A E.E Ramnagar wérwer T Ramnagar Rural J
v d T RNOORARO2R32L014641517 wiw dww dk-167 J
e dwar 2026/1/RNOORAR0O2R32L014641517 fréer wriwearan ark € UJS250326134836430 J
iz =10 ONPYCHDS539E1FMP9JS g il 1867.00 J
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Visit us at hﬂp:llujs.uk.gev.ln
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ABN Sarovar Portico Hotel
Dhikull. Ramhtgur. Nainltal

Q)
Waste Warriors Sox

FriendsCalony,Charpanl ‘Ramnagar
Nainital, Uttarakhand 24475

Date: 17th April, 2026

Sutzit& Initiation ot Dry and Wat Waste Collection Services by Paryavaran Sakhis of Corbett with the

port of Waste Warriors Society.
DeatSir;

‘Warriors Soclety sincerely acknowledges and dppreciates the commitment shown by ABN

inpﬁﬁm Hotel, Dhikull, Ramnagar (Nainttal), Uttarakhand = = 244715, towards promoting a
deaner and more sustainable environment.

ran:Sakhis of COrbett, with: the support of Waste
sinital), i«itl be miﬁatlng the conecnon of




o

INDIA NON JUDICIAL 4 3

! wﬁl Government of Umukhand 7100 ¥
LINR R Lt tha el Al RUE SRR L ROl it o2 L S -y
Isﬂll’ 16

, 2|

S TR e SR ’ 2" i %')J

Certificate No. D INANKBO583007080829Y ;’5 ‘ﬂ‘-;

Gonifate lseued Date L 12:Mar-2026 11:26 AM o Z ‘ ;‘5

1 Acoount Relerence © NONACC (VY uk1226204/ RAMNAGAR/ UK- 24 ?

Urique Doc. Relerence : WBAHKUKtgig2 Sraescls 3 ! ._&)). |

| : WASTE WARRIORS SOC ,

Puchasedly msmdf,%ﬁm of 4n sgreement J’)

P '

X

SISV

a9

rfjn

a
DY

f -
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